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Certified that the documents are true copies of their originals.  

 

Dated at Chennai on this the 19th Day of April, 2025 
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Receipt No. 600403663

Depositor Name Mrs Mallika Mohandas

Bank Name. NA

Bank Id.

Payment Type Credit/Debit

Application No. 62623919

Name and Address of Industry MIOT HOSPITALS PRIVATE LIMITED, 4/112 Mount Poonamallee
Road, Manapakkam, ALANDUR, Chennai

Name of Regional Office DEE CHENNAI SOUTH

Applied For CTO - Air & Water - reNew

Payment Date 2025-03-29 17:06:39.28

Consent Fee (Rs.) 1258362.0

Total Amount Paid (Rs.) 2516724

Transaction Status Successfully Completed

 
Print

On-line Payment Receipt  
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